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HIGH COURT OF DELHI: NEW DELHI
SHERSHAH ROAD, NEW DELHI-110503

OUT-AT-ONCE

No.

From:

/DHC/GAZ.IIB/G-8/AFT/2023 Dated

The Registrar General,

High Court of Delhi,
New Delhi

To, $1
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The Principal Registrar (I/C),
Armed Forces Tribunal.

Principal Bench, West Block-8,
Sector-1, R.K. Puram,
New Delhi.
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Repatriation of Ms.Rashmi Gupta, DJS, Deputy%egistrar in the- Armed Force's
Tribunal, Principal Bench, New Delhi, to her parent cadre.~, Sub.:

Sir,

I am directed to say that Hon’tIle the Chief Justice has been pleased to order that
Ms.Rashmi Gupta, DJS, presently on deputation as Deputy Registrar in the Armed Forces
Tribunal, Principal Bench, New Delhi, be repatriated to her parent cadre.

I am, therefore, to request you to repatriate/relieve Ms.Rashmi Gupta, DJS, to enable
her to join her parent cadre, at the earliest.

sd -/
(Shankar Singh)

Joint Registrar (GJ%.IIBj

for Registrar Gendral

Yours sipcerely,

SqlA -qC
Endst. No. /DHC/GAZ.IIB/G-8/AFT/2023
Copy forwarded for information and necessary action to:-

J . The Principal District & Sessions Judge (Hqrs.), Tis Hazari Courts, Delhi.
2. . The Principal District & Sessions Judge (North], Rohini Courts, Delhi
3. Ms.Rashrni Gupta, DJS, Deputy Registrar in the Armed Forces Tribunal, New Delhi with

the request to report to the Principal District & Sessions Judge (North), Rohini
Courts, Delhi, on being relieved.

Dated Tl\01 \LoTS

„,„MM.;,,
Assistant Registrar (Gaz,IIB)--',rA @T"
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The Accounts

The P.S. to Ld. Principal
Delhi. District & Sessions Judge(HQs), Room No

302- A
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